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HYDERABAD | THURSDAY, 12 MARCH 2026 Business Standard

FORM URC-2
Advertisement giving notice about
registration under Part | of Chapter XXI
[Pursuant to section 374(b) of the
Companies Act, 2013 and rule 4(1) of the
Companies (Authorised to
Register)Rules, 2014]

1. NOTICE IS HEREBY GIVEN that in
pursuance of sub-section (2) of section 366
of the Companies Act, 2013,an application is
proposed to be made to The Registrar at The
Office of the Registrar of Companies, Central
Registration Centre, Indian Institute of
Corporate Affairs (IICA), Plot No.6,7,8,
Sector 5, IMT Manesar, Gurgoan, Haryana
India 122050that M/s. RADHA KRISHNA
MICA MINING COMPANY a partnership firm
may be registered under Part | of Chapter XXI
of the Companies Act 2013, as a company

private limited by shares.

2. The principal objects of the company are
as follows:

A. To continue and carry on the existing
business of M/s. RADHA KRISHNA MICA
MINING COMPANY (a partnership firm) on an
ongoing concern basis.

b. The partnership shall engage in the mining,
purchase, and sale of minerals including but
not limited to quartz, vermiculite, clay
powder, and mica, and may operate and
manage mines for mica and other minerals,
acquire mining rights and metalliferous lands
through lease, purchase, or any other lawful
means, undertake crushing, quarrying, and
metallurgical operations, develop, process,
and market mineral products, and carry on
any other business activities as may be
mutually agreed upon by the partners for the
overall benefit of the firm.

3. A copy of the draft memorandum and
articles of association of the proposed
company may be inspected at the office at
SY.NO.1134/2, 1135/1A, 1136/1, 1137/1,
1138, 1139, 1141, Griddalur, Sydapuram
Mandalam, SPSR Nellore District, Andhra
Pradesh - 524407.

4. Notice is hereby given that any person
objecting to this application may
communicate their objection in writing to the
Office of the Registrar of Companies, Central
Registration Centre, Indian Institute of
Corporate Affairs (IICA), Plot No.6,7,8,
Sector 5, IMT Manesar, Gurgoan, Haryana
India 122050 within twenty one days from the
date of publication of this notice, with a copy

THE MAHARASHTRA AGRO-INDUSTRIES
DEVELOPMENT CORPORATION LIMITED
(A Government of Maharashtra Undertaking)
eomd  Krushiudyog Bhavan, Aarey Milk Colony,Dinkarrao Desai Marg,Goregaon (E),
Mumbai-400065 E-mail: pesticidesmaidc65@gmail.com,Website : www.maidcmumbai.com

CORRIGENDUM NOTICE

EOI Notice No. : Pest/MIL/2025-26/EOI/105, EOI ID : 2026_DOA_1281288_1

EOI Title : EOI for Appointment of Agency for Setting up of Bio- Input
Resource Center (BRC)

This is to inform all prospective bidders that the purchase committee recommended
some modifications on request received in Pre-bid meeting for details bidders are advice
to visit www.mahatenders.gov.in and MAIDC web portal www.maidecmumbai.com.
Revised Closing Date is 19.03.2026 at 4.00 PM.
Sd/-
Dy. General Manager (Pest)
The M.A.L.D.C. Ltd.

SCHEDULEI
FORMA

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of

India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
MACLEAN POWER (INDIA) PRIVATE LIMITED

Name of Corporate Person Maclean Power (India) Private Limited

Date of Incorporation of Corporate Person | 07/08/2015

3. | Authority under which Corporate Personis | ROC Hyderabad

incorporated/ registered

4. | Corporate identity number of Corporate

Person

5. | Address of the registered office and

principal office (if any) of Corporate Person

N=

U40300TG2015FTC100116

Office No. T 202, Technopolis, 1-10-74/B,
Above Ratnadeep Super Market, Chikoti
Gardens, Begumpet, Hyderabad,
Secunderabad, Telangana, India, 500016

09/03/2026

6. | Liquidation commencement date of
Corporate Person

7. | Name, address, email address, telephone
number and the registration number of the
Liquidator

Name: Mr. Racharla Ramakrishna Gupta
Address: Flat No. T202, Technopolis,
1-10-74/B, Above Ratnadeep Super
Market, Chikoti Gardens, Begumpet,
Hyderabad — 500 016. Email:
rp.ramakrishnagupta@gmail.com
Telephone No: +91 9848019915 Reg No.:
IBBI/IPA-002/IP-N00012/2016-17/10029
8. | Last date for submission of claims 07/04/2026

Notice is hereby given that the Maclean Power (India) Private Limited has commenced
voluntary liquidation on 09t March, 2026

IIFL

@ FINANCE | 6%,

PUBLIC NOTICE
The branch of IIFL Finance Limited
located at H.No: 23-6-965/A, 1t Floor,
Shalibanda Main Road, Shalibanda,
Hyderabad - 500065, (TS) is shifting to
below mentioned address with effect
from 10.06.2026.
New Address: IIFL Finance Limited, H.
No. 23-7-959,1% Floor, Main Road, Shah
Ali Banda, Hyderabad - 500065, (TG).
Contact No.: 9666682966
All existing services can be availed at
the new Location.
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Dr.Reddy’s €&

Special Window for Re-lodgement of Transfer Requests of Physical Shares of
Dr. Reddy’s Laboratories Limited

Pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/ 1/3750/2026 dated
January 30, 2026, all shareholders are hereby informed that a Special Window is being
opened for a period of one year, from February 05, 2026 to February 04, 2027 to facilitate
re-lodgement of transfer requests of physical shares.

This facility is available for Transfer deeds lodged prior to April 01, 2019 and which were
rejected, returned, or not attended due to deficiencies in documents/process/or otherwise.
The shares so transferred shall be mandatorily credited to the transferee only in demat
mode and shall be under lock-in for a period of one year from the date of registration of
transfer. Such shares shall not be transferred/lien marked/pledged during the said lock-
in period.

Investors who have missed the earlier deadlines are encouraged to take advantage of this

opportunity by furnishing the necessary documents to the Company’s Registrar and

Transfer Agent (RTA), M/s. Bigshare Services Private Limited, 306, Right Wing, 3rd

Floor, Amrutha Ville, Opp. Yashoda Hospital, Rajphavan Road, Hyderabad 500 082,

Telangana, India Tel: +91-40-2337 4967, Fax: +91-40-2337 0295, email ID:
bsshyd@bigshareonline.com.

For Dr. Reddy’s Laboratories Limited

K Randhir Singh

Company Secretary , Compliance Officer

and Head- CSR

Place : Hyderabad
Date : 11-03-2026

Dr. REDDY’S LABORATORIES LIMITED
Regd. Office: 8-2-337, Road No.3, Banjara Hills, Hyderabad - 500 034
CIN: L85195TG1984PLC004507, Tel: 91 40 4900 2900; Fax: 91 40 4900 2999
email: shares@drreddys.com; website:www.drreddys.com

=y COCHIN INTERNATIONAL AIRPORT LIMITED
)

CIAL/COMMN/SNW/61 (E-Tender No: 2026_CIAL_841243

Item rate E-tenders are invited from reputed contractors for SITC of
Software Patch & Asset Management Solution at Cochin International

12/03/2026

TENDER NOTICE

Airport.
Estimate Completion
Name of Work Amount EMD Period
SITC of Software
Patch & Asset RS- THE8LAKNSIRg 5 akns| 3 Months
Management Solution

Interested firms may register themselves on the online E-Tendering

.

portal https://etenders.kerala.gov.in. Tender document will be
available for download from 13/03/2026. For eligibility criteria and
other details, visit our website www.cial.aero

Sd/-
MANAGING DIRECTOR/

Sun Petrochemicals Private Limited

r d
[SunPetro]
su n 8th, 9th & 10th Floors, ATL Corporate Park, Saki Vihar Road,
—_— Chandivali, Andheri (E), Mumbai-72. Phone: 022-69325300.
Petrochemicals

CIN: U24219GJ1995PTC028519.
Invitation to Bid (ITB)

SunPetro invites following Bids against upcoming tenders for SunPetro’s Oil & Gas fields,

in GujaratIndia:

1. Crude Oil Storage Tanks for Bhaskar-I Field, Gujarat.

2. Rate Contract for Supply of Oil & Gas Wells Tubing of various sizes.

3. Hiring of Integrated Drilling Services on Callout basis.

4.Consultant for Phased Business Transformation including Organization Redesign and

Digital Modernization for Upstream Business.
5.Hiring of Hospitality (Catering) Services for SunPetro’s Onshore facility at Hazira Oil &

Gas Facility in Gujarat.
Interested parties to visit website: www.sunpetro.com for further details of
tender/Invitation to Bid.

TATA CAPITAL HOUSING FINANCE LIMITED

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao
Kadam Marg, Lower Parel, Mumbai — 400013. CIN No.
U67190MH2008PLC187552. Contact No. (022) 61827414, (022) 61827375

. POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
. (As per Rule 8(1) of the Security Interest Enforcement Rules, 2002) )
Whereas, the undersigned being the Authorized Officer of the TATA Capital Housing Finance
Limited., under the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of powers conferred under section 13(12) read with rule
3 of the Security Interest (Enforcement) Rules, 2002, issued a demand notice dated as below call-
ing upon the Borrowers to repay the amount mentioned in the notice within 60 days from the date

of the said notice.

The borrower, having failed to repay the amount, notice is hereby given to the borrower, in partic-
ular and the public, in general, that the undersigned has taken Possession of the property
described herein below in exercise of powers conferred on him under section 13(4) of the said Act
read with rule 8 of the said Rules.

The borrower, in particular, and the public in general, are hereby cautioned not to deal with the
property and any dealings with the property will be subject to the charge of the TATA Capital
Housing Finance Limited, for an amount referred to below along with interest thereon and penal
interest, charges, costs etc. from date of demand notice.

The borrower’s attention is invited to provisions of sub-section (8) of Section 13 of the Act, in

respect of time available, to redeem the secured assets.

Sl. Loan Name of Obligor(s)/Legal Amount & Date of Date of
No.| Account No. | Heir(s)/Legal Representative(s) Demand Notice Possession
TCHHL098900 | Mr Yeluri Nagasaida Chary | As on 03.12.2025 Rs. 38,97 475)- 09th
1 0100281758 & as Borrower, (Rupees Thirty Eight Lakh Ninety |  parch
* | TCHIN098900 Mrs Yeluri Bhavani as Seven Thousand Four Hundred ZDZGY

0100282238 Co-borrower and Seventy Five Only)

Description of Secured Assets/Immovable Properties: All that the piece and parcel
of the residential house constructed on Plot No.42 (Part), within the Survey No.629,
Inside Residential Area, Total Area as per plan 120.00 Sq.Yards = 100.33 Sq.Mtrs., Plinth
area Ground Floor 930.67 Sq.Feets., and bounded as follows:- Boundaries;- North:
Plot No.23, South: Part of Plot No.42, East: 25 Feet Wide Road, West: Part of Plot
No.42. situated at Ward No.14 and Block No.4, Mamillagudem Area, Near Green City,
Nalgonda Town and District and within the local limits of Town Municipality Nalgonda and
within the Registration district and Sub-District Nalgonda

Place: TELANGANA
Date: 09th March, 2026

Sd/- Authorised Officer
For Tata Capital Housing Finance Limited

tothecompany atits office and to Registrar of The stakeholders of Maclean Power (India) Private Limited are hereby called upon GR'HUM HOUS|NG FlNANCE LlMlTED DEMAND NOTICE
Gompanies, for the State of Andhra Pradesh | f, ', i f of their clai before 07% April, 2026 to the liquidator at : : : P Under Section 13(2) of
29-7-33, Goli Complex,opp hasini hospital, | ['° SUP™!t @ proot ottheir ciaims, on orbetore 3L7ApI, 325 fo the fiquidator a istered Office:- Office:-6th Floor, B Building, Ganga
Vishnu Vardhana Rao St, Suryaraopeta, | [(® @ddress mentioned againstitem 7. Trueno, Lohegaon, Pune, Maharashtra 411014 The SARFAESI Act 2002
Vijayawada, Andhra Pradesh 520002. The financial creditors shall submit their proof of claims by electronic means only. All other . . . — . .
Name of the Applicant stakeholders may submit the proof of claims in person, by post or by electronic means. Yglu th? belom//i mi‘?tlr%ng?iﬁomon’emigo-gionrr?]werls_/irgiliaziaﬂtorrsinhaf\tler?\lfallrerddHomSe Ioarnsé IE;?aEﬁ argi'nStdp?pﬁné ﬁcrl“ty ('Sns)r?ty rr:éotrrgg?gfm? your 'rnl‘]mﬂ‘/"
M/s. RADHA KRISHNA MICA MINING Submission of fal sloadi s of claim shall aftract " able property/ies fro um Housing Finance ed hereinafter referred as Secured Creditor. You defaulted in repayment and therefore, your loan/s
ubmission of false or misleading proofs of claim shall attract penaities. was classified as Non-Performing Assets. A Demand notice under section 13(2) of Securitisation and Reconstruction of Financial Asset and Enforcement
COMPANY Date: 11.03.2026 RACHARLA RAMAKRISHNA GUPTA of security Interest act 2002 for the recovery of the outstanding dues sent on last know addresses however the same have returned un-served. Hence the
Date: 11.03.2026 Place: Hyderabad IBBI/IPA-002/IP-N00012/2016-17/10029 contents of which are being Published here with as per section 13(2) of the act read with Rule 3(1) of the security interest (Enforcement) Rules, 2002 as
i Liquidator and by way of alternate service upon You. Details of the Borrowers, Co-Borrowers, Guarantors, Securities, Outstanding Dues, Demand Notice sent Under
section 13(2) and amount claimed there under are give as under
sr. NaBme of the gorrowter, go- Description of Property “D‘gma[r)ldt Amount in Demand Notice
No| O Do amant - |All That The Piece And Parcel Of The Plot No.123 (Middle-Part) & Plot}~——— (Rs)
| ;
No.123 (East Part), Admeasuring 75 Sq. Yards Or 62.70 Sq.Mtrs., (L.E.,
Admeasuring 45 Sq. Yards Of Plot No.123 Middle Part & 30 Sq.Yards
Of Plot No123 East Part), Out Of 166 Sq. Yards, In Survey Nos.13 And
14, Ward No.3, Block No.7, Situated At Himapuri Colony, Mansoorabad
Village, Saroornagar Revenue Mandal, Ranga Reddy District, Under Rs.638145/- (Rupees Six Lakh
@ PNL Housing |- Auction SALE NOTICE LOR SALE OF IMOVEABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND Syamala Tirupathi, Samala \Ghme., LB Nagar Cirde, And Bounded By:- North:: Vilage Road Thirty Eight Thousand One
Tyl ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT ) RULES, 2002 ) 1 Saiteja, Syamala South:: Plot No.124 East 30":Wide Road West: Plot No.123 (West-| 09/03/2026| Hundred Fourty Five Only)
Cnar Ki Baat Reg. Off.:- 9™ Floor, Antriksh Bhawan, 22 Kasturba Gandhi Marg, New Delhi-110001, Phones:-011-23357171, 23357172, 23705414, Web:-www.pnbhousing.com * | Hemalatha Loan Amount: Part) Together With All Movables And Receivables, All Exisﬁng together with further interest|
B.0.BANJARA HILLS: B V Raju Bhavan, 4th Floor, Door No 8-2-269/4/C & D, Road No 2, Banjara Hills, Hyderabad, Telangana - 500034, B.0.WARANGAL: Shop No 17-18, second Rs.675000/- Loan No: |Buildings And Structures Thereon And Buildings And Structures As May @ 15.86% p.a till repayment.
floor, ramnagar, hanomkonda, Warangal — 506001, B.0.VISAKHAPATNAM: Ground Floor, H No: 14-21-13/2, Opp. Gurajada School, Laxminarayana Nagar, Ring Road, Anakapalli, HM0258H18100418 Be Erected/ Constructed There Upon Any Time From/After The Date Of
Visakhapatnam, Andhra Pradesh — 531001, B.0. VIJAYAWADA : Plot No. 39-3,2nd Floor, MG Road, Near Kalanjali Showroom, Vijayawada-500010, Andhra Pradesh, B.0. UPPAL : Respective Mortgages And All Additions Thereto And All Fixtures And
Plot No 214/P, Opp: Uppal Rtc Bus Depot, Buddha Nagar, Uppal, Hyderabad Telangana Pincode 500039 Furniture's Attached To The Earth Or Permanently Fastened To
Notice is hereby given to the public in general and in particular to the borrower (s) & guarantor(s) indicated in Column no-A that the below described immovable property (ies) described in Column no-D Anything Attached To The Earth, Both Present And Future.
D e e VSR HERE 1 BRLS auma) Be ant o M 16 s e R0 et Pat And Pare OF T Proery Stuted AL Palnd D
( E IS, \S| ) A | at Part And Parcel e Property Situate alnadu District,
borrower(s)/mortgagor(s)/Legal Heirs, Legal Representative, (whether K or Unk , tor(s), ad trator(s), successor(s), assignee(s) of the respect owers/ . ; . o . : Rs.2365529/- (Rupees Twent
mor V,avg[)(r()sf)Zs?r:c% ecreal)sed)gas th%"caseer%gy be ‘j)r:%igantec n Crglwu_men n_<;-A Tl%vgr _erJIe-g(g PR ofe{r?ec léeocrl(Jr%ty_Int_é?lensltsErnfgrrée%nen%%{cules, 5%62 amé%r&%d(a)s on date. For detailed terms and Raghavaiah Yakkala,  |Narsaraopet R.D, Chilakaluripeta Sub-District, Chilakaluripet Mandal, Three Lak(h S’i)xtyFive Y
conditions of the sale, please referto the link provided in M/s PNB Housing Finance Limited/secured creditor’s website i.e. www.pnbhousing.com. Suseela Yakkala Loan |Kavuru Sivaru Lingamguntla Grama Panchayath, Kavuru Village Thousand Five Hundred
Loan No. Name of the Borrower/ Demanded [Nature of Description of the Reserve EWID [ LasiDae of [Bid Incr- Inspection | Date of [ Known Epcum- 2. | Amount: Rs.2325000/- Loan|D.No.609, Door No.2-144/1, Assesment No.590, In That An Extent Of| 09/03/2026 :
Wsrorgparie | Y || eroberidortoases | [iGE | Bl | SNED At ey | MY, | RN No 1636 Sq Yds And 350 St Roo Rooled In Sie Bounded By: East : Tienty Nine Only)together
HOU/VJWD/1219/760711 RAMANI| __Rs. Physical |Flat No FF4, Fourth Floor, Snk Towers, R.s.| __ Res. Rs. [28-03-2026] Rs. |[20-03-2026,] 30-03- |UNKNOWN HL00219100000005039397 (Panchayithi Bazar South: Shaik Khasim Saida Property West: Shaik Baji 12.35% p.a till repayment
SIVAJI, RAMANI RATMNA KUMARI | 3606884.53 [Possessi|No. 91/2a, Near Door No: -51,1 29,57,000 | 2,95,700 10,000 11amto |2026,02pm Babu Property North: Shaik Karimulla Property -39 P. pay g
/R SIVAJI WOOD WORKS, on |lbrahimpatnam, Krishna, Krishna, Andhra 5pm to 3pm
B.0. : VIJAYAWADA 09-06-2025 Pradesh, India, 521456 Kambampati Aruna All That Part And Parcel Of The Property Situated At Palnadu District,
HOU/HYD/0920/813935 UMMADI Rs. Physical |PLOT NO 84 P WEST SIDE, SY NO 208, Rs. Rs. 28-03-2026] Rs. [20-03-2026,]30-03-2026, [ UNKNOWN d . i -Distri i ici imi .
VIIAYKUMAR. SUNITHA RANI | 4656941.80 [Podscssi| RAMPALLY VLG, NAGARAWL KEESARA.| 55,25.000 | 5,52.:500 20,000 11amto | 02pm to Arlagadda Yebu, \’\}agzarvao"‘i)e}an?'i STt\tﬁ”fj','\'l S;E ?'ﬂ”th’ iiatitenlp:”'iMug'cr'ft’?\" Lr:q"g'tsr Rs.990473/- (Rupees Nine
UMMADI / SRI BALAJI EYE CLINIC on " |Hyderabad, Hydérabad, Telargana, Ind, 5pm pm Kambampati addaval, Municipal Yord Number 11, Municipal Assiesment Numbe Lakh Ninety Thousand Four
AND OPTICALS 09-06-2025 501301 3.| Pujitha Kambampati Joji 1027015816, Vaddavalli D.No.118, Bearing Door No.12-3-52, Rec 250 00/03/2026| Hundred Seventy Three Only)
B.0.: BANJARA HILLS . g b Loan A P t,l Sq.Ft & Acc 150 Sq.Ft, In That An Extent Of 121 Sq.Yds. In Site toaethor with further interect
HOU/VSKP/0722/1008437 Rs.__|Physical |Piot No 21, Lp No 40 2016, Sy No 230 1p| __ Rs. Rs. _ |26-03-2026| Rs, |20-03-2026, 30-03-2026, | UNKNOWN abu Loan Amount: - 1g; cqeq By:- East: Municipal Road South: Property Of Chilaka ogether with further interes
MOHAMMED SHADAAB, ZEBA | 2267660.80 |Possessi|And 230 3p, Varaha Nagar Phase Ii, Near| 17,98,000 | 1,79,800 10,000 11amto OZéJm to Rs.889000/- Loan No: Mari H West: P Of Manda K i H North: @ 17.35% p.a till repayment.
PARVEEN / ZEBA & on  |Ishata Kameswari Ammavari Temple, Sarika 5pm pm LAP0219200000005049490 |Mariyamma House West: Property anda Kumari House North:
PARVEEN/ARJUN KANCHIPATI, | 07-03-2025 Village, Vizianagaram, Vizianagaram, Property Of Kambhampati Gangamma House
B.0. : VISAKHAPATNAM Vizianagaram, Andhra Pradesh,” India, - — - -
535001 Sadhu Narsamma, S |All That The House Bearing Municipal No. 6-4-455/15/1, Having A Plinth Rs.1139419/- (Rupees Eleven
HOU/VJWD/0319/660349 Rs. Physical [Flat no 505, 4th Floor, Vasantha Residency, Rs. Rs. |28-03-2026] = Rs. |20-03-2026,]30-03-2026,] UNKNOWN Eshwar, Sadhu Madhavi |Area Of 540 Sft, Together With Land Admeasuring 60 Square Yards Or Lakh ThirtyNine Thousand
KATG{"?EAS?_PA S%Hé\g(&ﬁj 3872426.79 POSOS:SS' Dﬁ“ﬁT‘JRSGﬁénM;ggﬂ'fgg'uMﬁp'%ﬁ%lﬁ%’ 24,63,000 | 2,46,300 10,000 115%%t° 02 antO 4.| Goud,S Santosh Kumar |50.16 Sq.Meters, Situated At Bholakpur, Secunderabad, And Bounded| 09/03/2026| Four Hundred Nineteen Only)
PRODUCTION HOUSE, B.0.: | 09-01-2025 Pradesh, India, 522503 ' Loan Amount: Rs.1120000/-|By:- North : Neighbour's House South:Neighbour's House East:Road together with further interest
VIJAYAWADA Loan No: HM0026H17100274 | West:Neighbour's House @ 14.66% p.a till repayment.
HOU/UPL/0623/1127589 Rs. Physical |Plot No 133, Yamnampet Village, Under Rs. Rs. 28-03-2026] Rs. |20-03-2026,]30-03-2026, [ UNKNOWN
SARIKONDA WILLIAM ABRAHAM | 7403700.96 |Possessi|Pocharam Municipality, Ghatkesar Mandal,| 72,55,000 | 7,25,500 20,000 1iamto 02pm to All That The H No.12-129. On Plot No.16 Part. Ad ing 128 S Rs. 2975334/- (Rupees
LINCOLN, ANANDA KUMARI & on  |Medchal Malkajgiri Hgderabad, Hyderabad; 5pm pm Shamshu Baig, Shahin al The House No.12-129, n Flol No. 16 Fart, Admeasuring q. Twenty Nine Lakh Seventy
SARIKONDA, B.0. : UPPAL 06-01-2025 Telangana, India, 501301 Begum Loan Amount' Yards Equivalent To 107.00 Sg. Mts., In Survey No. 6, Situated At Five Thousand Three Hundred
*Together with the further interest @18% p.a. as applicable, incidental expenses, cost, charges etc. incurred upto the date of payment and/or realization thereof. ** To the best knowledge and 5. R % 7617)- L N " |Peerzadiguda Village, Medipally Mandal, Medchal- Malkajgiri District With| 09/03/2026 Thirty Four Only) togeth
information of the authorized Officer of PNB Housing Finance Limited, there are no other encumbrances/ claims in respect of above mentioned immovable/secured assets except what s disclosed $.2907617/- Loan No: |/ Following Boundaries:- Boundaries East:24 Wide Road. West:Plot Of irty Four Only) together
in the Column No.-K. Further such encumbrances to be catered/paid by the successful purchaser/bidder at his/her end. The prospective purchaser(s)/bidders are requested to independently HMO0258H17100151 G Ananthaiah. North:Plot 'of KA iah S. th:Plot N 1'6 P rt. ’ with further interest @
ascertain the veracity of the mentioned encumbrances. (1.) As on date, there is no order restraining and/or court injunction PNBHFL/the authorized Officer of PNBHFL from selling, alienating and/or -Anantnaian. North:Flo -Agamaian. soutn:riot No. 1o Fart. 17.4% p.a till repayment.
giispos{ng offttrp]e allaovdq immctJr\I/abIe pro%ertie/s/sgcured alssgtst an;fi statu? its gqentioped in chJ(IulrnnI né);K 2.t) TI}&}llpr.(thgetacttiﬁe Ftlfrchfatsrf:r/gidder antd ir??lqestt(teld palr{ie.s.matyll1 indttapendg?ntt)l ta!}ﬁ {He
Inspection of the pleading In the proceedings/orders passed etc. It any, stated in column no-K. Including but not limited to the titie of the documents of the title pertainin ereto available wi € ithi .
PNBHFL and satisF%y thensselves i al respegcts prioru?submining tend%r/bid application form or making %ﬁer(s). The bidder(s) has to sign the terms and conditions of thi auction along with the Bid Raparthi Saidulu, Raparthi ﬁg;gggﬁﬁ Ogg%gogsﬁafé%:x@%ﬁgSéjr\&?\lya{i%?' ?ﬁglﬁkgﬂ;’ Rs.579290/- (Rupees Five
Form. (3.) Please note that in terms of Rule 9(3) of the Security Inferest (Enforcement) Rules, 2002, the bidderés)/the purchaseris Iegal}y bound to deposit 25% of the amount of sale price, (inclusive of aparthi saidulu, Raparthi 9 q q 44 5q Lakh Seventy Nine Thousand
earnest money) on the same day or not later than next working day. The sale may be confirmed in favour of (bidder(s) only after receipt of 25% of the sale price biqthe secured creditorin accordance with 5 Laxmi Loan Amount:  |Meters, Situated At Chemalagadda, Nakrekal,And Within The 09/03/2026| Two Hundred Ninety Only)
Rule 9(2) of the Security Interest (Enforcement) Rules, 2002." The remaining 75% of the s sale consideration amount has to be deposited by the purchaser within 15 days’ from the date of Rs.500000/- Loan No: Registration District And Sub-Dist. Nalgonda, And Bounded By: . y Only
acknowledgement of sale confirmation letter and in default of such deposit, the authorized officer shall forfeit the part payment of sale consideration amount within 15 days from the date of expiry of HF0564H21100011 North:12.0" Wide Road South:Open Place Of Raparthy Narasamma together with further interest,
mandatory period of 15 daYs mentioned in the sale confirmation letter and the property/secured asset shall be resold as per the provisions of Sarfaesi Act. (4.) M/s Foreclosureindia.com would be o AR . . @ 17.35% p.a till repayment.
zFassistinglhg It\ulhorisnlad‘o dli‘ce_r in con}qucti??hsalelhrm‘lgh an g‘-l\'uplio?hha;ig its Head ?Iliceda't 605A, B;LH Floor, Maitirivanam,tArtqeerpet, “yder‘:«mad-s%[_m:ils. W?i??wiled-':nh}r@banléalﬁit}‘r;gx_.in East:3-0" Wide Road West:House Of Vantepaka Pandu
or any assistance related to inspection of the property or obtaining the Bid Documents and for any other query or for registration, you have to co-ordinate with Madhav/Tarun Re; ija : -
Sundriyal, Mob -9945562888/3362520800/7428133765/,Tol Froe No. 1800120 8800, E-Mail: auciion@phbhousing.com is authorised Person of PNBHEL o refer to wwpnbhousing.com. Alivelumangatai Komtalli, ﬁ” That Plec%And lParc\?VI‘tngT th Fllft'yod Ss?l't'z* gpLTh% (irdound Floor, GOOf Rs.6009565/- (Rupees Sixty
PLACE : ANDHRA PRADESH DATE - 12.03.2026 SD/-AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED Avva Venkata Rama Rao [ \r 00 o o o/ 1a & Tb. O Plot Nos 1a 8 Lakh Nine Thousand Five
7. | Loan Amount: Rs.6326347/-| 23" &5 | ) ’ Lo [09/03/2026|  Hundred Sixty Five Only)
| 1b, In Survey No.129/77, Road No.12, Situated At Banjara Hills, . ;
HL0026|E§I3\II‘VI,:‘(?6000657 Hyderabad, Bounded By: N: M.C.H.Park; S: Neighbours Property; E: %gfg}e;‘yw't:fglrlt?: ram::;ﬁt
Road; W: Open Land. -14% P payment.
You the Borrower/s and Co-Borrower/s/Guarantors are therefore called upon to make payment of the above-mentioned demanded amount with further
intrest as mentioned hereinabove in full with 60 Days of this notice failing which the undersigned shall be constrained to take action under the act to
enforce the above mentioned security/ies. Please note that as per 13(13) of the said act, you are in the meanwhile, Restarined from transferring the above-
referred securities by way of sale, lease or otherwise without our consent
Note: In any case if there is any difference between the contents of local language publication and English newspaper publication, the con-
tent, of the English newspaper language published in Business Standard shall be prevail.
Place: A.P + Telangana, Dated: 12-03-2026 Sd/- Authorised Officer, Grihum Housing Finance Limited
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